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(b) Annual Report of the Hous-
ing and Urban Development Cor-
poration Limited, New Delhs, for
the year 1972-73 along with the
Audited Accounts and the com-
ments of the Comptroller and
Auditor General thereon.

{Placed in Library. See No. LT-6694/
4 o

(2) (a) Review by the Govern-
ment on the working of the Natio-
nal Buildng Construction Corpo-
ration Limited, New Delhi, for
the year 1072-73.

{b) Annual! Report of the Na-
iional Buildings Construction Cor-
poration Limited New Delhi, for
the vear 1872-73 along vith the
Audited Accountg and the com-
ments of the Comptroller and
Auditor General thereon.

{Placed in Library. See No. LT-8695/
74

(3) (&) Review by the Gov.m-
ment on the working of the Hin-
dustun Housing Factory Limited,
New Delhi, for the ycar 1972-73

(b) Annual Report ot the Hin-
dustan Housing Factory Limited,
New Delhi, for the year 1872-73
along with the Audited Accounts
and the comments of the Comptrol-
ler and Auditor General thereon.

|Placed in Library. See No TL-6696/
4]

'

FERTILISER (MOVEMENT CONTROL) (SE-
COND AMENDMENT) ORDER

THE MINISTER OF STATE IN THE
MINISTRY or AGRICULTURE
(SHRT ANNASAHEB P. SHINDE).
I beg to lay on the Table a copy of
the Fertiliser (Movement Control)
(Second Amendment) Order 1974
(Hingdi English versions) publi-
shed in Notifieation No. G.SR. 145
() in Gazefte of India dated the
21th March, 1974, under sub-mection

{8) of section 3 of the Espentis} Com-
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modities Act, 1955 |[Placed in Lib-
rary. See No, L'T-0697/74].

ANNUAL ACCOUNTS AND AuUpir REPORT
or BoMeay Porr TRusT FOoR 1972-73

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KU-
MAR MUKHERJEE): 1 beg to lay on
the Table a copy of the Annual Ac-
counts (Hind: and English versions) of
the Bombay Port Trust for the yeer
1072-73 and the Audit Report thereon.
[Placed in Library. See No. LT-6698/
74)

————

13.15 hrs,
PUBLIC ACCOUNTS COMMITTEE

HUNDRED ANDp SIXTEENTH REPORT

SHRI JYOTIRMOY BOSU (Diamond
Ha.vowr) 1 beg to present the Hund-
red and sixteenth Report of the Pub-
lic Accounts Committee on Chapler III
of the Report of the Comptroller and
Auditor General of India for the vear
1471-72, Union Government (Civil),
Revenue Receipts, Volume I, Indirect
Taxes—Sales-Tax Receipts of the
Union territory of Delhi.

COMMITTEE ON GOVERNMENT
ASSURANCES

EIGHTHE REPORT

SHR; R. BALAKRISHNA PILLAI
(Mavelkara): I beg to present the
Eighth Report of the Commitiee on
Government Assurances.

13.16 brs
MATTER UNDER RULE 877
REPORTED DENTy OF SEVERAL PATIENTS 1N

& Kanrur HosprmL DUE ‘w0 SpUmious
GLUCORY INJECTIONS

SHR! S, M. BANERJEE: (Kanpur):

m’ eruw-speam Sir, you must
A anan, Hosptl
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